
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKL Y DISPATCH STATEMENT
FROM 13-05-19TO 17-05-2019

s, APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE PS ORDER

TO HON'BLE PRESIDENT DISPATCHED
NICE

PRESIDENTIMEMBERS

FINAL ORDERS

1 STI5206612015 50607/2019 14/512019 14/5/2019

2 STI5131912016 50633/2019 9/5/2019 1315/2019

3 ST15258212016 50634/2019 9/5/2019 1315/2019

4 STI5245512016 50635/2019 9/5/2019 1315/2019

5 STI5025812017 50636/2019 9/5/2.019 1315/2019

6 C15161212017 50637/2019 9/5/2019 1315/2019

7 STI5042512015 50538/2019 9/5/2019 1315/2019

8 STI5275012016 50639/2019 9/5/2019 1315/2019

9 STI5163712016 50648/2019 13/512019 14/5/2019

10 STI5501312014 50650/2019 10/512019 14/5/2019

11 STI5043912016 50651/2019 13/512019 14/5/2019

12 STI5045012016 50652/2019 10/5/2019 1415/2019

13 STI5585412014 50653/2019 10/512019 14/5/2019

14 CI5091112018zCI5 50654-50655/2019 13/5/2019 14/5/2019
153012017

15 C150488- 50658-50659/2019 10/5/2019 14/5/2019

5048912019
16 ST/57731/2013 50662/2019 10/512019 14/5/2019

17 C/50520- 50667-50670/2019 14/5/2019
50522/2019 15/512019

MiSe ORDERS

1 ST/743/2011 50337/2019 14/512019 15/5/2019

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the partie

Thus all the interested parties and other information seekers under R.T.IAct may download these orders fr



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 20-05-19TO 24-05-2019

s, APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE PS ORDER

TO HON'BLE PRESIDENT DISPATCHED
NICE

PRESIDENTIMEMBERS

FINAL ORDERS

1 STI144512011 53596/2018 17/512019 22/5/2019

2 ST15227712016 53598/2018 20/512019 22/5/2019

3 CI5319912018 50498/2019 20/512019 22/5/2019

4 STI5274312016 50685/2019 15/512019 20/5/2019

5 ST15095612018,ST 50686-50688/2019 15/5/2019 20/5/2019
151074,5555412014

6 C/51768/2018 50689/2019 16/512019 20/5/2019

7 5T/52240/2016 50695/2019 16/512019 20/5/2019

8 C/50398- 50697 -50698/2019 17/5/2019
50399/2019 22/512019

9 5T/59109/2013 50702/2019 15/512019 20/5/2019

10 C/52598/2016 50706/2019 21/512019 23/5/2019

11 5T/52085/2016 50707/2019 21/512019 23/5/2019

12 5T/2159/2012 50709/2019 21/512019 23/5/2019

MiSe ORDERS

1 5T/50357/2014,STI 50361-50362/2019 15/5/2019
60458/2013 20/512019

2 ST/50428/2019 50365/2019 17/512019 22/5/2019

3 C/53196/2018 50372-5037312019 20/5/2019 22/5/2019

4 5T/1800/2010 50374/2019 21/512019 22/5/2019

5 5T/1801/2010 50375/2019 21/512019 22/5/2019

6 ST/53430/2014 50376/2019 21/512019 22/5/2019

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploadedin PDFformat on the CESTATwebsite immediately after signatureof the Hon'blememberson the samedayfor the parti and publicat large.

Thus all the interested parties and other information seekers under R.T.IAct may download these orders fr m CESTATwebsite.


